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""ntract import Of rice from Pakistan 
in return for Indian goods; 

(b) if so, the quantity of rice pro-
posed to be Imporh'd; and 

(c) the main terms of the agt'ee-
ment? 

The MlDIster of "nod and AtrrleDl-
tare (Shrl C, Sabram.nlllm): 
(a) Yes, Sir. 

(b) An agreement was siglled on 
the 11th January, 1965 for the purCna," 
of 50,000 tons of rice from Pakistan. 

(c) Payment for the rice w ill be 
made in non-convertible Indian rupees 
to be utilised by Pakistan tor tile 
purchase Of goods from India. 

CaIout1;a Port 

{
Shrl 'Sarendra Pal SID.,.: 

• Shri D. D. Purl: 
211. Shrl Sabodh Hallllda: 

Shrl S. C. Samuta: 

Will the Minister of Transp~rt be 
pleased to state: 

(a) wnether It 1s a fact that al:;' the 
shipping companies which use Cal-
cutta Port have complained of slow 
movement of shipS to and front that 
port and h9V(> threatened to enhance 
their freight charges if conditions ~o 
not improve immediately; and 

(b) ,f so. the steps taken by Gov-
ernment and the Calcutta Port Autho-
rities to improve port operations in 
Calcutta Dnd to remove the legitimate 
grievance-s of t he shippers? 

The Minister of Transport (Shri 
Raj Bahadur): (a) No. Sir. 

(b) Does not arise 

Goa WI Tourist Centre 

r Shri Rameshwar Tant1a: 
Shrl P. C. Borooah: 
Shr! P. R. Chakravertl: 
Shrl D. N.T\wary: 

Shr! S. M. Banerjee: I Shrl Yashpal Singh: 

Shrimatl Savltrl Nlpm.: 
'218'1 Shrl Vishwa Nath Pandey' 

Shrl R. G. Dnbey: 
Shrl Reda: 

I 
Shrl Subodh Hansela: 
Shrl S. C. Sama.ta: 
Shrt K. N. Tlwary: 
Shrl BlbhaU Mlshra: 

L Shrl Daijlt Singh: 

Will the Minister (If Trallsport be 
pleased to !tate whether Governmenf 
propose to develop Goa DS a tourist 
centre'! 

The Minister of T .... nspol·! (Sbr; 
Raj Bahadurl: Yes, because of its 
various tourist attradions. 

Food Policy 

r Sbri P. B. Chakravertl: 
I 8hri P. C. Borooah: 

Shri S. B. PatU: 
Shri Rem Barna: 
IIhrl Yashpal Singh: 

*219. Shri Mohan Swamp: 
Shri Mladhu Llmaye: 
Shri Kishen PatUlayak: 
Shri Ram Sewak Tadav: 
Shrl Blbhatl MIshra: 
Dr. L. M. Slnrhvl: 
Sbri VL~wa Nath Pandey: 

Will the Minister of Food and Ar.rt-
culture be pleased to state: 

(a) whether Government are expe-
riencing difficulties in securing full co-
operation from the States in imple-
menting the agreed food poliey: 

(b) whether it is a fact th. t th~ 

surplus States did not carry out fully 
the obligation~ they had undertaken: 
and 

(c) the steps taken to evoh't~ a [oo·t 
policy on an all-India basis? 
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The MlDIster of Food Uld A,rleul_ 
tare (Shrl C. 8abramaniam): (a) to 
(e). As the interests ot surplus and 
deftcit States are not identical, there 
is bound to be some difference of ap-
proach. It is, however, not a bct that 
Government are experiencing difficult-
ies in securing eo-operation from the 
States. Some of the surplus StAt('~ 
could not fully meet the obligation. 
undertaken by them due to certain 
unforeseen developments. Frequent 
consultations with the State Govern-
menu are held and the food policy in 
India is evolved on an Iltll"l!'Id all-India 
basis. 
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"-tIn' Bole III CouD&ry'. ECIOIlomy 

rShri y .... pa1 SInP: 
, ShrI D. N. TlWBI'J: 

I 8brl Sldbesbwar ...... : 
ShrI Hallam Cbaad 

Kaehha .. alya: 
·Ul. i Sbrl a.de: 

Shri B1bbaU MI8bra: 
, Shrl Maa 8111b P. Patel: 
, Shri Kapur S .... b: 
, 8brl P. K. Dee: 
I ,",rl Naraslmha ReII.,.: 
L Sbrl GalsbaD: 

Will the Minister or FOOd aall A,rl-
rultare he pleased to slale: 

(a) whether a scheme is being fina-
lised 10 rive more ret"ol(ltition to the 
role of tarmers in the development ot 
the country's economy; and 

(b) it la, the salient reature. th,'reor-

Tbe Mllllsler or PoocI aD. AaTlcaJ-
tare (Shri C. SabraJll8lllaml: Ca) y~s. 

(b) A statement i. liven below. 




